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-, I- 	 (3) MrO.V.Radhakrishnafl (rep.) 
(3/ c-f 04. 	Mr.N.M.Jam•S,ACGSC 

- Date of Registration: 	T 	
Learned counsel for the reèpond.nte see)s some- 

1z kAUiQ1,t .9- ,O,4 time to get instructions from the d.partment. Post 
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20.9.04 	Mr.O.V.Radahkrishnafl 
3 	 Mr. N.M.JaffiesACGSCL#) 

M.A.553/04 	for joint appiicatiofl is 
allowed. 	. • 	. 	 Theclaim of the applicants is -  for 

• 	. 	 entitlement to the benefit of the merger' 
• 	 of full DA withthe pay for, the purpose. 

• 	of gratu.ity and.DCRG. . When the matter. 
came up' before the Bench, learned counsel. 
for the applicant submitted that idential 
issue in 0.A..Nos.23/04,295/04 318/04,' 
344/04, 404/04 and 413/04 • had already 
admitted and this O.A. 	may also be 
admitted. Counsel f or respondents has no . .. 
objection. • Hence O.A. 	is - admitted.-. 
}espondents - may file, reply statement 



• 	 : 
- 	Notes of the Registry • 	 Orders of the Tribuna' 	 fl 

•l 	 . 	 . 	 ,• 	 •. 

within fou tswi T0H Qie 

	

;• t• 	• 	 u; 	applicant •whomay file.rejoind ,..ifany, '(3Y' O(U/ 
-' 	 within two weeks thereafter L st before0 

RC for compiètio 	f*)lreä in''or 
3.11.04. 

• 	 0 	
4- 	-•• 	 S 	•n cz 

r 	
. 	 . 	KVStJi[) 

rv 	
9 0 4 

- 	 ' 

JDdO) nc 
(I 	 17.305 	 AVH • .. 
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At the reqet 'of the 'counel of the applicant 
• 	 adjourned to 	•- 	 . • 
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Mr.OV Radhaknshnan,Sr. (rep.) 
Mr.TPM Ibrahim Khan,SCGSC (rep.) 

Post along with OA 174/04 and 
connected cases after two months. 

By orders 

Col 

asp 

17107005 .. 	 KVS(JM) 	C-il 

;fA1Iw 7'4 A 

 44~ , 0C 
 

awya~ 

5O 

(30) 
Mr. O.V.Radhakrishnan, Sr. 
Mr. T.P.Mdbrahiom Khan SCGSC 

MA 902/0 5 to accept additional reply is not opposed. 
Allowed. 

Heard. Common order pronoi4ced in open 
Court. 	 I 

KVS(JM) 
17.10.2005 
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